
(dl if so, steps Government propose to 
take to prevent this 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR, EMPLOYMENT 
AND REHABILITATION (SHRI 
BHAGWAT JHA AZADI: (a) and (b). 
A proposal to amend Regulation 28 (1) of 
the Coal Mines Regulations 1957 is under 
considerat ion. Persons employed as mana-
gers, officials, shot firers or winding engine-
men in the coal mines have to perform 
duties which are very arduous in nature 
and the safety of all persons employed in 
the mines is dependent upon tbe satisfac-
tory performance of duties by them. Under 
the proposal that is now being considered 
by the Government such personnel will not 
be permilted to remain in employment afler 
attaining the age of 60 years. 

(c) No sUl'h result is apprehended. 

(dl Does not arise. 

National Minimum Wlige 

*314. SHRI YOGENDRA SHARMA: 
Will the Minister of LABOUR and REHA-
BILITATION be pleased te state: 

(al whether it is a fact that the Union 
Labour Secretary had expressed recently his 
view that the filtation of a national mini-
mum wage to replace the regional minimum 
would be difficult in practice; and 

(b) if so, whether Government agree 
with this view 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHItI 
BHAGWAT JHA AZAD): la) At a 
recent Seminar on Minimum Wages Legis-
lation, held under the auspices or the 
Indian Institute or Labour Studies, the 
Union Labour Secretary expressed the view 
that the fixation of a national minimum 
wage may present many practical difllcultles 
arisinll out or reilional and industry·wise 
dift'erences, He added that the National 
Commission on Labour is studylnll this 
question and Government would await its 
recommendatioM on the subject. 

(bl Does not arise. 

Automat/on In Post Ollices 

·315. SHRI HARDAYAL DEVGUN I 
Will the MinIster (If INFORMATION AND 
BROADCASTING AND COMMUNICA-
TIONS be pleased to state: 

(a) whether it is a fact that automdtion 
is being introduced in Post Offices; 

(b) if so. the number of Post Offices 
where automation is proposed to be intro-
duced; 

(c) by what time automation will be 
introduced in all the Post Offices; and 

Id) the number of persolls to be declar-
ed surplus as a a result or this scheme and 
steps prop,'sed to be taken to rehabilitate 
them? 

THE MINISTER OF INFORMATION 
AND BROADCASTING, AND COMMU-
NICATIONS (SHRI SATYA NARAYAN 
SINHA): (a) There is no proposal to 
indroduce automation in Post Offices in 
this country. Field trials are, however, in 
progress regarding the adoption of various 
Iladgets and machines to speed up counter 
operations and expedite handling of mails, 
like frankine machines, vending machine., 
cancelling machines, b l ~ machines, 
conveyors etc. 

(b) As experience is gained, machines 
found suitable for Indian conditions and 
which Can be produced in India wiil be in-
troduced in various places. 

(c) Does not arise. 
(d) It is not expected that any 

employee will be affected as a result of the 
adoption of such machines and gadgets. 
The queslion of rehabilitation of surplus 
staff would not, therefore, arise. 

Report of Panchayatl Raj Institution 

·316. SHRIMATI ILA PAL-
CHAUDHURI: 

SHRI Y AJNA DUTT 
SHARMA: 

SHRI NARENDRA SINGH 
MAHIDA: 

SHRI R. K. SINHA: 
SHRI YASHWANT SINGH 

KUSHWAH; 
Will the Minister of FOOD AND 

AGRICULTURE be pleased to state: 
(a) wbetber tbe Sllldy Team appoiDtcd 




